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LOK BABHA

_'Ii!ondcw, July 31, isﬂ'?fSravam. 9,
1889 (Saka).

The Lok Sabha met at Eleven of the
Clock.

[Mg. SPeAkER in the Chair.]
ORAL ANSWERS TO QUESTIONS

Jwndian settlers in Africap countries

+

*1471. Shri A. B. Vajpayee:
Shri N, S. Sharma:
Shri Shri Gopal Saboo:
Shri Brij Bhushan Lal:
Shri Sharda Nand:

Will the Minister of Extermal Aff-
airs be pleased to state:

(a) whether it is a fact that Gov-
ernment have nol seriously consider-
ed the guestion of the Indian settlers
in the African countries;

(b) whether it is also a fact that
in certain African countries, Indians
are dreated as second class citizens
and they live in humiliating condi-
tions; and

(¢) if so, the steps taken by Gov-
«ernment in the matter?

The Depufy Minjsier in the Minis-
try of External Affairs (Shri Suren-
dra Pal Singh): (a) It would not be
correct to state that the Governmen!
3‘ India has not given serious consi-

leration to matter relating to Indian
settlers in African countries.

(b) It is also not correct to say
that Indians in certain African coun-
tries are treated as Second Class
citizens. Those who have taken up
local citizenship of these countries

enjoy full rights and privileges of
citizenship. Those wWwho have mot
adopted the citizenship of the coun-
tries in which they live are still per-
mitted to live and work there in con-
formity with conditions ang require-
ments prescribed in respect of aliem
residents.

(c) The Government of India and
our Missions in these countries have
always worked towards the mainten-
ance of good and harmonipus relations
between the Aslan community in
these countries and the indigenous
populations. Whenever poesible and
appropriate, we have also interceded
on behalf of persons of Indian origin
with the Government of the countries
concerned, when difficulties have
arisen. Government have alsp accord-
ed liberal customs and other com-
cessions to persons of Indian origim
wishing to return to India for perma-
nent resettlement,

oft wzw fagr wrorddt : war ag
v § fr off uwsdwr & g 2w ¥
fora wreaat & 37 it o avfor
T FT A § 3T & vy ot et
T g gt § ST wndATE I
(FOFET) & At ax i
anrfesaT ST FC AT §, I whay
*1 oY A § Frorem o T 7
Shri Sarendra Pal Singh: Sir, as
far as our knowledge goes, there ij
no discrimination meted out to those

who have taken up the local citizen-
ship of any Fast African country.

ot wew fagr® woddt : weEw
uETT, AR TH AATH T AYT AT
21 1 9w ugy Weg wwEl w7 05
sfaffi swe qff swwter & it %
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T QT W AT &% T ey #t frdraa
faelt @t f5 fo7 wieial ¥ 99 i
Y AT FFR T AT ST F 909
Wt WewiE g @ g afafafa dea
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¥ WSq AAT FIIAF AL A FI g4

¢

oft gt Fog WY Teq W oAl
t e fra Faw o7 S fefesfadem
FAF A T T T
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qE{FAT B FaET @ o1 &
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aF a1 Ffeq g4 WA W T g
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T HTA € 59 & @iy 11§ fefow-
w1 o T g

o) wew fagrdt aomdi & ag
XA wigat § v Far fw g
fewi 5 a§ go wdar & feafy
F A H T %A F fad dag_awent
FIQF RS F04 T fa9 ST @&,
ST & AT ® AT ST ARG 4 & faa w7
agl #¢ feafg a1 oar MY AT w9 &
a F wgr fdiE avaTT 1 AT g9
wa?

The Minister of External Affairs
(Shri M, C, Chagla): Sir, may I
clarify the situation? The people of
Indian origin fall into three categories:
firstly those who have accepted the
citizenship of the country in which
they reside; the second is those who
hold British passports and are British
citizens and the third is those who
still petain or who ure of- Indian
citizenship, and the question has got
to be looked at from different points
of view with regard to all these
categories, With regard to those who
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have accepteq the citizenship of that
country, our advice to them is that
they must get involved in the country

. which they have adopted; they miust

give their loyalty and support to that
country and they should not look to
us: of course, India being their mother
country, they should have cultural
ties, but politically they should gzet
themselves assimilated with the peo-
ple of that country. With regard to
those who hold British passpor's, the
liability and responsibility is of the
United Kingdom; they have British
passports. With regard to those who
are stil] Indians, we tell them, “If
you want to leave, we shall be happy
to receive you; all facilities will be
given to you when you return to
India.” This is the position.

Shri A. B. Vajpayee: Sir, my ques-
tion has not been answered. The hon.
Minister has explained the position, I
am aware of the position. I entirely
agree with him. Those Indians who
have adopted citizenship in the coun-
iry that they have chosen should
entirely identify themselves with those
countries, with the interest of those
countries. But is it not a fact that
even those Indians who have accepted
the citizenship of these particular
countries are belng discriminated
against in matters of service, trade
and industry?

Shri M. C. Chagla: As my colleague
hes pointed out, our information is
that there is no discrimination as far
as those who have accepted Jocal citi-
zenship are concerned. Of course, if
there is diserimination against 1_hose
who have not accepted their citizen-
ship that is a different matter, I think
my hon. friend is making s mistake.
There may be a discrimination agalnst
those who have not accep‘ed the cili-
zenship there or who still hold British
passports. But as far as our know-
ledge goes there is no discrimination
against those who have accepted citi-
zenship and have become African
citizens, Kenyan citizens or Tanzaniar
citizens, We have received no report?
to that effect.
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st wAEw W FaT S 47 AT
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QU T HAT RAAE TG a'r< e
graqm}%ﬁ#‘mmwwqa
X7 ATRITRAT HT A0 FTH ATA KT AT
AT | Y I T CF FE A Ao
o Wiwdl ¥ §9 O WX WA
&1 HA Wagd ST Ha( §oa
Yo o 1 & ag st g § fw {0
fagw Hamem  qrw ag AvaTaA faar
4T g, v fa3w Aar v 9Im qAT
L F A @ AT 9 H = fw
#T vy =7 ?

Shri M. C. Chagla: If my . hpm.

frienq will give me any instance
where there is-any
against anybody relumlng to India
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ot wy fowi: § fgearfal
- & are fgrgear w1 aeaTe A feemifa-
AwrT AT G, ISF A AR
g3 WY QAT FT G § AN ZEAF ARH
¥ &g !

it o &~ woren: & W7 JAN §
qTq T W g |

If we have violated ariy assur-
ance given by us the hon. Mem«
ber will let me know the l.l:l.ilanﬂ
and we will look into it. ’

stagfoed: qEvET AR ¥
9d TTAETT ¥ WE |

it Ho wo "  gAT fafast
Fag? '

oft wg fowl - aww AT IF
SaM q47 1 foa &, @ qar wy
faar &1 s =gd § q1 ATIH WY
fi-i-{-n |

w1 o To T s 77 fafed, :
& 2qu @ W g T § ‘TE
F |

Shri Krishny Kumar Chatterdi; Sir,
in spite of the answer given by .he
hon, Member, if the reports by friends
who have visited those countries indi-
cate that even those who have ac-
cepted the citizenship of African coun-
tries are not trea'ed on the same
equal footing as our hon. Minlsler-
just now said, then a thorough inves-
tigation is necessary. In view of ther
fact that reports have rome from &
person whose authenticf‘.y cannot be
challenged, I would ask the hon.
Minister to make specific enquiries
about the charge #hat they are not
being treated on the same footing and’
the same rights are not given to them.

'I-want ‘g categorical answer from: the-

hon.lﬁnllhrwheﬂnrbollww
to do it?
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S_lrl M. C. Chagla: 1 am certainly
prepared to make any more enquiry
if necessary. As I have already told
the House at present our information
is that there ig no discrimination. If
the House feels, if some hon. Mem-
bers feel that there is discrimination,
I would centainly make enquiries from
our missions again.

Orsl Anomers

Shri Swell: Is it a fact that .ome
time ago the Government of Tanzania
thiféw an invitation to the people of
Ivdian origin or the Indian citizens
réafding there to take up the citizen-
ship of that country, that there ~was
very little response to that invitation
of the Government of Tanzania und
that it was only then that the atti-
tude of the Government of Tanzania
began to stiffen towards the Indians?
Mhy I know whether it is a fact that
this kind of pattern of events is
typical of almost every other African
country, leading to a considerable
athount of gtrain in the relationship
between our people and the govern-
ments of the African countries?

Shri Surendra Pal Singh: It is true
that agll the African countries that
becgme independent gave a period of
two years during which they asked
the people of Asian origin to také up
the local citizenship. But the res-
ponse was very poor. I think only 15
per cent of the entire population of

sian orgin took up the local citizen-

What was the second part of

the ;luesﬂop?

shri Swell: The Deputy Minster
as” confirhed my statement. The
d part of my question was whe-
tier it was only them, after ‘the

sciiity response to the open invitation
of ﬁﬂh“&unu‘m that the attitude

of tHese Africgn countries began to

siifferi towards the Indians.

Shri Surendra Pal Singh: It is a fact
that the poor résponse of the people
of Indian origin to take up the local
cifizenship was rather disappointing
for the African countries and that
\hey have not taken it very kindly.
The people of Asian origin go there,
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carry on trade and commerce and
make a lot of money and yet it is
rather unfortunate that théy repatri-
ate their money to the foreign coun-’
tries instead of investing it in those
countries, and retain foreign passports
instead of taking up the citizenship
of the countries where they are resid-
ing even when they are offered local
citizenship; this is the gravamen of
the charge of the African countries.

Shri D. N. Tiwary: Will the Gov-
ernment let us know what was con-
tained in the report of the Members
of Parliament who visited the FEast
African countries and submitted a
report to the Government? What
specific grievances have they men-
tioned of the people of Indian erigin
living in Africa?

Shri M. C. Chagla: I am sorry, I
have not received the report. I will
look into it and let my hon. friend
know about it.

Shri Indrajit Gupta: As far as lhe
Government i5 aware or has infor-
mation, may I know how much iruth
there is in the reports which we have
seen sometimes, emanating of course
from African sources, that many of
the Indian settlers there—not all, of
course, but some of them—particular-
ly those who were there for many
years and doing trade, commerce and
so on, took up an unsympathetic or
hostile attitude towards the national
independence movement of those
African countries and that has creat-
ed somc air or atmosphere of sus-
picion or mutual intolerance? Is there
anvy truth in those reports, &s far as
the government knows?

Shri M. C. Chagla: It is partly true
in the case of African countries. As
my colleague has pointed out, the
Indians who have stayed there for
years and earned a lot of money.
instead of investing it in those coun-

Shri Indrajit Gupta: 1 was referring
to their part in the national - ipera-
tion movement,
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Shri M. C. Chagla: I was comiug
to that. In the political feld, what
my hon. friend gays l¢ partly correct.

The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): Although this may be true
of some Indians, there have beon
others who have taken part in the
national liberation movements of those

countries and have encouraged the
local people in  their liberation
struggle.

Shri Manubhai Patel: May I know
whether instances have come to the
notice of Government where the
Negroes have threatened the Indian
families with murder unless they give
their daughters in marriage to the
Africans and in such cases the local
government is not giving any protec-
tion to the Indians?

Shri Surendra Pa] Singh: No such
instance has came to our notice. If
the hon, Member brings such instances
to our notice, we will look into them,

Mr. Speaker: Next question. Shri
Samanta—He ig not here, Next ques-
tion. Shri Tridib Kumar Chaudhuri—
He is not here. Shri Samanta—He is
not here. Shri Gadllingana Gowd—
He is not here, Shri Manibhai Patel,

Shri Abdul Ghani Dar rose—

Mr. Speaker: I know, you are not
Manibhai Patel.

it s o we T e, §
ot &1 a7 AT E 15 4T F g A
w wgAT g |
el 1 o gdlage 4]
o P orbeee ¥ e e - ale
s Ualy o Jhe (ol o 2 0

WO WENE : WTT %1 54T
wifge | '

@ o wft e
TH W AT

% A
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WEOw WY WA AT
amw agl 1 @ 2§ W Fo AT
T W ?

Not only you but 30 people got up.

W wgw T e "aTE aey
Tz 91 I/ 97 W AT gH TAeT
FHr wifge 1 g 9% ¢ f& am a«
A€Y & afed avT o e §A § v
AR 1% &% g adig fr A gaax
wATHEL (B §F ¢ 087 IEATHY G
gt wrfem | faw go AT dac

ober oS @l el @ sy
S afd g - Lol A wila)
ot Sl pglat Ke) B pey) e (U
ot Jola T &t ape WS S e
e el g el e S 2
S e ey i - ke
Tph S 5 e - dealy
Citizen's Intelligence Forums and
Studensts’ Clubs
+
*147% Shri Ram Kishan Gupia:
Shri Tridib Kumar Chan-
dhuri:
Shri 8, C, Samaata:
Shri Gadllingan, Gewd:

Shri Manibha{ J. Patel:
Shri Sidkeshwar Prasad;

Will the. Minister of Infermsatisn,.
and Broadoasting be pl d to state:

(a) whether there is a propasal te
organise Citizens’ Intelligence Forun:s-
and Students’ Clubs throughout the
country to gather the reactions of
citizens and students om varieus
problems;






